
ITEM NO.12        REGISTRAR COURT. 1          SECTION II

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

            BEFORE THE REGISTRAR SH. H. SHASHIDHARA SHETTY

                Criminal Appeal  No(s).  3398-3399/2023

STATE OF U.P.                                      Appellant(s)

                                VERSUS

RAM PRATAP @ TILLU                                 Respondent(s)

 IA No. 132442/2023 - EXEMPTION FROM FILING O.T.)
 
Date : 10-01-2024 These matters were called on for hearing today.

For Appellant(s)
                    Mr. Ankit Goel, AOR
                   
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Await  certificate  of  service  in  respect  of  the  sole

respondent and also await original records from the High Court

and Trial Court. Issue DO.

List again on 20.02.2024.

                                            H. SHASHIDHARA SHETTY
                                                  Registrar


		2024-01-11T16:10:18+0530
	PRIYANKA MALIK




